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into it. Will tbe bon. Minister at least 
formulate a deftnite policy and state 
before tbis House that he will come 
forth witb a solution at least w.thin 
2 years? 

• MR. SPEAKER: Much earlier. 

DR. PRATAP CHANDRA CHUN­
DER: Sir, again that will uepend on 
the definition of the expre':;SlOil 'natio­
nal policy'. As far as I know, earlier 
also the policy was d~:Jilte j by the 
Kothari Commission whlch had taken 
the views of diffe:ent pc')Dle from diffe­
rent parts of the country. Then the 
policy was placed before Parliament 
aIld a Committee of Parliament was set 
up. Certainly Parliament represents 
the nation and ultimately this Parlia­
ment adopted the National Policy in 
1968. Here again We ::Ire t"yms to in­
volve this Parliament which repre­
sents the nation. Therefore, it will 
be a national policy. 

Revised formula for monthly release of 
Sugar 

*297. SHRI M. RAM GOPAL RED­
DY: Will the Minister of AGRICUL­
TURE AND IRRIGATION be pleased 
to state: 

(a) whether Sou~h Indian Sugar 
Mills Association has suggested a I'e­
vised formula for monthly release of 
su.gar; and 

(b) if &0, Government's reaction to 
It? 

THFJ MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI BHANU PRA­
TAP SINGH): (a) The South Indian 
Sugar Mills Association· made a repre­
sentation to the Govp.rnment on 19th 
January. 1979 pointing out the difficul­
ties of the sugar industry and urging 
tbe Government to regulate the release 
Of sugar from the factorie~. 

(b) Control on the monthly releases 
of sugar was removed on 16tb August, 
11178 .. a part o~trol. 'l'be Gov-

ernment are however closely watching 
the production, prices and aiEtribution 
Of sugar. No major change in the Gov­
ernment's policy of de:::ontrol is con­
templated at present. 

SHRI RAM 'IJOPAL REDDY: Sir, the 
Minister said, the Government is 
watching. What he has watched? 
Can he say something about what he 
has exactly watched? 

SHRI BHANU PRATAP SIt-IGH: For 
one thing we are watChing thr,t the 
price of sugar does not go tiD in the 
market. Secondly, we are watching 
tha t the growers get the price for their 
cane. So, these are the t", 0 main 
watchings that we are doing protecting 
the interests of the consumers and pro­
tecting the interests of the grewers. 

SHRr RAM GOPAL REDDY: Sir, one 
thing he has forgotten to mention here 
and that is that the price ot sugar is 

, becoming uneconomic and. I am af-
raid ... 

SHRr JYOTIRMOY BOSU: The can­
vassing business in ~h~ House is prohi­
bited. He is connected with sugar. He 
should not .... 

(InterrUptions) . 

SHRI RAM GOPAL REDDY: I am 
more connected with CPI(M). not witb 
sugar. 

MR. SPEAKER: When did you do 
that? I have to change your seat I 

SHRI RAM GOPAL REDDY: I am 
mOre concerned-not connected-with 
CPI(M). 

Sir, already more than 60 per cent 
of the sugar factories--even modern 
factories-are going into -debt and I am 
afraid all these factories may become 
sick factories. I would liKe to knoW 
whether the Government also see that 
the sugar is sold at economl::: price. 

SHRI DINEN BHATTAC'1iARYA, 
How many factories you have! 

UnterrUptions) . 
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SHRI RAM GOPAL REDDY: I am 
aving 635 factories. As many facto­
ries as the Minister is having I am 

·baving. 

Now, the cut-throat competition is 
there. The weaker units in the sugar 
industry may go,) into liquidation and it 
will be a botheration to the Minister. 
The Minister has given se\l'~ral conces­
sions SO far. In spite)f th3t, the sick 
units are not able to make any profit. 
I want to know whether ble Minister 
will see that sugar is soH ~lt an ecoreo­
mic price. Let the,e :1ot be cut-throat 
competition. I ~,m not asking 
him to impoSe any l'Clnt'01, but only 
control the releases of su"ar. I woc:ld 
like to lmow if tbere is n:Ore svgar 
wr:ethcr he is roi:lg 1:> ('~:C'ort sC'me 
sugar Or he is g('.in~ to m-:ke a b'lfTer 
stock of 10 lakhs to~nes BS l:c has as­
sured the I-IoUS2 and the nation 
earlier. 

SHRI BHANU PRATAP SINGH: 
After de-control we are not trying to 
regulate the prices, so long as the 
consumer continues to get it below 
Rs. 2.75 per kilo. Below that level, 
they are free to sen their sugar at any 
price and the question of any inter­
vention on our part does not arise. 
The Government desires that the 
sugar industry should learn to survive 
on its own devices instead of trying to 
survive on artificial props as it has 
llitherto been doing. 

SHRI ANNASAHEB GOTKHINDE: 
It was said about Nero that he was 
fiddling while Rome was burning. 
~ince decontrol was introduced in 
August last year, we are getting the 
answers that the Government is 
watching the situation. No doubt the 
. Government has taken certain steps 
10 ensure the viability of the sugar 
industry. But even today. after the 
taking over of the management of 

. some sugar mills, there are so many 
sugar mills in the country which are 
not able. to pay sugarcane dues to the 

cane growers. Because o'f the present 
level. of sugar prices, the sugar mill8 
are not In a position to pay the cane 
growers the prices that are determined 
by the Government. What steps have 
been taken by the Government to 
ensure these things? 

SHRI BHANU PRATAP SINGH: 
As I have said earlier, the Govern­
ment is only watching the interest of 
the producers and the cOnsumers. So 
long as the producers get the price 
fixed for them and So long as the con­
sumers get their sugar at a price lower 
th:m Rs. 2.75 a kilo, the Government 
does not propos~ to intr.:.'vene in the 
pricing of SU,IT:lr. The Gov~rl1;"e;~t is 
nf)~ forcing the hdustry to sell Lwir 
procluce at any fixe:! rate. It is upto 
them to regulate their sales. 

SHRI P. VENKATASUBBIAH: The 
hon. Minister is the champion of the 
ngricultur;s's, especially the sugar­
coanc growers. He comes from a State 
where a majority [·r the sugar mills 
are sick. The cane growers are not 
paid remunerative prices and the 
private owners of the sick mills have 
earned enormous profits. I would like 
to know whe1her a golden mean is 
adopted, that the consumers and the 
producers should not be hit by the 
policy of the Government. But here 
the producers are pitted against the 
consumers and the consumers are 
pitted against the producers with the 
result there is a danger of many 
sugar mills being closed and also new 
sugar mills, coming up in cooperative 
sector especially, many of them, could 
not proceed with the construction 
work because the financial institutions 
have refused to finance them. They 
have sunk a large amount in coopera­
tiVe sector for getting the sugar mills 
constructed. I would like to know 
whether, in order to maintain a sort 
Of parity and giving remunerative 
prices to the cane growers, the Gov­
ernment proposes to explore the 
export market so that sugar can be 
released. There are sixty lakbs ton­
nes of sugar lying unutilised. I would 
like to know whether the Government 
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propose, to give a boost to exports so 
as to Re that the cane growers and 
the con&umers are benefited by the 
policy of the qovernment. 

SHRI BHANU PRATAP SINGH: 
We are exporting the full quota allot­
ted to India under the International 
Sugar Agreement viz., 6. 5 lakh tonnes 
and that we are doing at a considera­
ble loss to the public exchequer. The 
demand fOr sugar in the international 
market is low and hence the price also 
is very low. Beyond 6.5 lakh tonnes 
of sUl!ar that we have already decided 
to export, the Government is not con­
sidering further export of sugar. 

SHRI K. S. VEERABHADRAPPA: 
After decontrol, the sugarcane grow­
ers are not getting a better price for 
their produce. The mills are not 
paying a proper price. I want to know 
~hether the Government is helping 
the mills to pay a proper price for the 
sugarcane. People say that WOod is 
much costlier than cane. That is the 
position. After de-control, the agricul­
turists are facing hardships. I would 
like to know how the Government is 
going to ensure that cane growers get 
proper price for their produce. 

SHRI BHANU PRATAP SINGH: 
Proper price for sugarcane has been 
fixed. At the minimum statutory price 
every factory win have to pay: that 
price in any case. 

SHRI M. V. KRISHNAPPA:Since' 
the Government ha~ fixed the priCe of 
the sugar-cane, the price of the cane 
should have some relationship with 
the price of the sugar. Today the 
price of the cane. the production cost 
and the Central excise,' all come to 
Rs. 235 to Rs. 240 per quintal of sugar. 
Whereas in the open market, it is 
Rs. 220 for each quintal. The sugar 
factories are losing nearly Rs. 25 to 
Rs. 30 per quintal. So. what is the 
remedy for this? Do yoU want m~st 
of the factories in the co-oprative 
l!Iector? Everybody they are losing 
lakhs of rupees. Ultimately everY 
factory will be losing crores of rupees. 
What is the measure that the Govern-

ment is thinking of taking to aver-t 
this crisis? The crisis is not in the· 
sugar industry but the Government. 
has to take immediate action to wert 
this crisis. 

SHRI BHANU PRATAP SINGH: 
The question referred to by the hon. 
Member is due to the cut-throat com­
petition amongst sugar factories them­
selves and the Government has not 
proposed to do anything about that. 
But I may inform the House that 
Bugar industry seems to have learnt 
this lesson t.hat they are regulating 
their sales in a way so that the price 
may slightly go up and that has al­
ready happened to some extent. 

MR. SPEAKER: Q. No. 29B-The 
Member is absent. Q. No. 299 Absent. 

Apex bOdy for administration of 
mountaineering Institutes 

*300. SHRI RAMESHWAR PATI­
DAR: Will the Minister of EDUCA-
TION SOCIAL WEL:b'ARE AND . 
CULTURE be pleased to state: 

(a) whether it is a fact that there 
was a proposal under Educatbn Minis­
try to create an apex body to look 
after the administration of all Moun­
taineering Institute in the country; and 

(b) if so, reasons why it is not be-
in,:! done and the difficulties for doing 
so? 

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN­
DER): (a) No, Sir. 

(b) Does not arise. 




